Details of Mine Allotment

746. SH. BHARAT BHUSHAN BATRA, MLA: Will the Deputy Chief Minister be

Pleased to state: -

a)

b)

the details of the terms and conditions in regard to allotment of Dadam mine to
the M/S Sunder Marketing Associates and Karamjeet Singh & Company Limited
on 03.01.2014;

whether it is a fact that Sunder Marketing Associates has requested on
14.05.2015 to the Chief Minister of Haryana for granting permission to transfer
51 percent share of the KJSL to the Sunder Marketing Associates; if so, the details
of the application alongwith the action taken thereof; and

whether it is a fact that an order has been passed by the Hon'ble Supreme Court
on 11.08.2017 to forfeit the security amount of Rs. 28.75 crore deposited by the
allotee at the time of mining allotment; if so, the action taken by the Government

so far?

Mool Chand Sharma, Minister of Mines, Haryana

a)

b)

Sir, Mining lease of Dadam Stone mine was granted in favour of M/s KJSL-Sunder (JV) on
03.01.2014 .M/S Sunder Marketing Associates and Karamjeet Singh & Company
Limited were partner in the said Joint Venture, the copy of Letter of Intent dated
03.01.2014 is attached as Annexure ‘A’.

The representation dated 14.05.2015 was submitted to the Government to allow
them to bring another partner in place M/s Karamjeet Singh & Company Limited
or to allow them to run the mine (Annexure ‘B’). They were allowed to run the
mine by transfer of 51% share of M/s Karamjeet Singh & Company Limited.
(Annexure ‘C")

The Hon’ble Supreme Court vide orders dated 11.08.2017 forfeited the security amount
of M/s Sunder Marketing Associates. The State Government in compliance with the

orders of Hon’ble Supreme Court forfeited the amount of Rs. 28.75 crore.
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